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For Appellant: None  
 

For Respondent: None 

   

O R D E R 

23.08.2019   Even on second call, nobody is present for the Appellant.  

List the Appeal again on 27th August, 2019 for admission as fresh case.  
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Member (Judicial) 
 

 
 

[Kanthi Narahari] 

Member (Technical) 
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